\'I| TEM NO 30 REG STRAR COURT. 2 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Cvil Appeal No(s). 4359/2015
KAI LASH JAI SWAL Appel | ant ('s)
VERSUS
R S QJHA AND ORS. Respondent ( s)
Date : 23/09/2016 This appeal was called on for hearing today.
For Appellant(s) M. Sanjeev Kumar Singh, Adv.
M . Siddhart ha Chowdhury, Adv.

For Respondent (s)
M. Garvesh Kabra, Adv.

UPON hearing the counsel the Court nmde the follow ng

ORDER
Four weeks tinme, as | ast chance is gi ven to t he | ear ned
counsel for t he appel | ant to conply with t he terns of t he or der

dated 11.8.2016 of this Court in respect of the respondent No. 1.
The Ld. Counsel for t he r espondent No. 2 has fail ed to file
the counter affidavit within the period stipulated under the rules.
S ervice of notice is complete on the respondent Nos. 3 and 4 but no
one has ent ered appear ance on their behalf.
Li st again on 7.11. 2016.

(M V RAMESH)

Regi strar

MG



